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For Applicant 

 
For Respondents 

R-1 

Mr. Dipayan Roy, Advocate. 

 
 

Mr. Tashi Wongdi Bhutia, Advocate. 

O R D E R 

Mr. Tashi Wongdi Bhutia, Learned Counsel enters appearance on 

behalf of the Respondent No.1 and has filed his Vakalatnama. 

Notice issued to the Respondent No.2 is returned with the report 

that the addressee is deceased. 

The Applicant seeks to take steps in this context. 

Let steps be taken. 

List on 09-05-2024. 
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23.04.2024 
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